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State Bank of India

*374. Shri S. V. Ramaswamy: Will
the Minister of Finance be pleased
to state: )

(a) whether the attention of Gov-
ernment has been drawn to the al-
leged loss of Rs. 1,60,000 in the State
Bank of India branch at Salem and
the recovery of the sum within the
bank;

(b) who was responsible for the
alleged loss;

(c) how it came to be recovered;
and
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(d) whether any investigation is
being carried out in the matter?

The Deputy Minister of Finance
(Shri B. R. Bhagat): (a) to (d). I
lay a statement on the Table of the
House giving the required information
[See Appendix 1I, annexure No. 58.]
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Primary School Teachers

Shri D. C. Sharma:

210. { Shri S. M. Banerjee:

| Shri B. S. Murthy:

Will the Minister of Education and
Scientific Research be pleased to
refer to the reply given to Starred
Question No. 259 on the 21st Nov-
ember, 19368 and state:

(a) how far the remaining States
have responded to the request of
Government to fix the minimum re-
muneration of primary school
teachers; and
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{b) the amount of grants: Govern-
ment propose to give to the Sta(es
in this regard during the financial
year 1957-58, State-wise?

The Minister of State in the Minis-
try of Education and Seientific
Research (Dr. K. L. Shrimali):
(a) Out of the 14 States that exist
after reorganization, all excepting
Jammu and Kashmir have agreed to
improve the salary scales.

(b) During 1957-58 the Government
of India will bear 50 per cent of the
additional expenditure involved. The
amount of grants payable to each
State will, therefore, depend on the
amount of expenditure to be incurred
by the State Government under this
Scheme.
Devel t of And
bar Islands

and Nico-

211. Shri D. C. Shrama: Will the
Minister of Home Affairs be pleased
to state:

(a) whether any provision has
been made for the economic and
social development of Andaman and
Nicobar Islands in the Second Five
Year Plan; and

(b) if so, whether a detailed state-
ment showing the precise allocation
of funds under different heads will
be placed on the Table?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) A provision of Rs. 668'50 lakhs
has been made for the development
schemes under the Five Year Plan of
Andaman and Nicobar Islands.

(b) A statement is placed on the
Table on the House. [See Appendix
II, annexure No. 60.]

Oil Drilling in Bombay

212. Shri D. C. Sharma: Will the
Minister of Steel, Mines and Fuel be
pleased to state the progress made so
far with regard to drilling in selected
Places near Bombay (Kaira District)
for finding oil?
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T.1e Minister of Mines and Oil (Shii
K. D. Malaviya): Drilling operations.
for finding oil have not been started.
in Kaira District (Bombay Statc).

Report of the Official Language
Commission

213 { Shri D, C. Sharma:
) | Shri Bhakt Darshan:

Will the Minister of Home Affairs:
be pleased to refer to the reply
g:ven to Unstarred Question Wo. 7
on the 21st March, 1957 and state
when the report of the Official Lan-
guage Commission will be published?

The Minister in the Ministry of
Home Affairs (Shri Datar): The Par-
liamentary Committee for the exami-
nation of the report of the Commis-
sion in accordance with clause (5) of
Article 344 of the Constitution will be -
constituted, in consultation w,th the
Speaker of the Lok Sabha and the
Chairman of the Rajya Sabha, at an
early date. The pubiication of the
report will be determined accordingly.

Bomb Outrage in Delti

214 Shri Bhakt Darshan:
* "\ Shri D. C. Sharma:

Will the Minister of Home Affairs
be pleased to refer to the reply given
to Starred Question No. 45 on the
21st March, 1957 and state the stage
at  which the enquiry regarding
recent bomb explosions in De'hi
stands at present?

The Minister in the Ministry of
Home Affairs (Shri Datar): The
enquiries are still continuing.

Mineral Ofi Survey

| Shri D. C. Sharma:

{ Shri Radha Raman:
215. Shri H. C. Mathur:

L Shri Sadhan Gupta:

Will the Minister of Steel, Mines
and Fuel be pleased to lay a state-
ment showing:

(a) the progress made in searching
mineral oils in various parts of the-
country; and





